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of steel on the other there is going to 
be a ~t t- a k in the engineering ind:..l:'itry 
and ultimately our exp:)rts may go 
down? May I know what steps the 
Government arc taking to obviate this 
difficulty? 

THE :\IDUSTER OF FOREIGN 
TRADE (SHRI B. R. BHAG.\T) : It is 
true that if we have more raw materials 
we can increase our exports much 
more and f':\·cn this year. as the House 
is aware. toward-; the middIr there was 
actually a fall in exp ,rt,. but wi th the 
ro-operation of the Steel 1v[inistry and 
my colleague. the Steel Minister. 
we worked out a crash progra-
mme and the result was that in the sub-
sequent years the eXp3rt went up and it 
may touch Rs. 105 crores which is a 
rise of above 25 ~  over the last year. 
\Ve will continue this exercise next 
year ab',o. 

I quite realise the imp"rtancc of 
tbe question that the hon. Member 
has raised that We will be faced with 
the shortage of raw materials and shor-
tage of production in this sector and it 
will be our effort with the co-operation 
of the Ministries eoncerned to make 
more of these raw materials available 
for export-oriented industries and, if 
necessary, also import them so that the 
export effort is contiBued and built up, 
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IustruDleDts required for makia 
Nuclear Weapons based _ Fissio! 

Reactioas 

'8:]". SHRI SAMAR GUH.\ : Will 
the PRIME MINISTER be pieased (0 
state ~ 

(<!: . ihc basic exp!osives, mndf!rator;.o, 
h t~t al  and electronic in:;truments 
reqUlccd for. making nuclear weap,ms 
based on fisSIOn a tion~  

(b). whether most of these exp!osivcs. 
h ~ al  ~n  electronics are now o ll~ 
ced III Ind!a; 

(C) if so, what arc su("h India-made 
nuclear explosives, chemicals and in')tru-
ments; and 

(d) whether availability of such indi-
genous, material and instruments malee, 
t!>e basIS of calculation of cost for produc-
h?n of nuclear weap'>n< in India, largely 
drfferent from the cost of nuclear weapon> 
made by the UNO experts ? 

THE DEPUTY MINISTER (SHRI-
MATI NANDINI SATPATHY) : 
~a  The fissile materials commonly used 
III nuclear weapons based on fis..ion are 
plutonium and uranium-235. Sop!Usti-
cated s.ystems are adopted for triggering 
the devrce and for pre\'enting its accidental 
release. 

(b) and (c), Plutonium is -,roduced in 
our reaclars but wc have li,;r'!Cd with 
the countries which assisted us to set up 
these reactors that we shall not use the 
plutonium produced. t~ in for making 
nuclear weap:>ns. W rule our scientists 
and technologists have kept themselves 
abreast with the latcst developments in 
the field of atomic energy, we have not 
~ o u  the devices for nuclear weapons 
srnce we are not prcpared to utilise this 
knowledge for military purposes as a 
matter of national policy. 

(d) The cost of nuclear weapons i. 
related, amongst others, to the basic infra-
structure of atomic energy establishment. 
free from safeguards available to a country. 
Moreover, as the UN Secretary-General's 
Report has pointed out, one does not 
acquire a military capability without 
delivery systems and this forms a sub-
stantial part of the total cost, 
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SHRI SAMAR GUHA : My last 
question was about the cost and whether 
it is a fact that th~ major component for 
making a nuclear weapon is the nu~l a  

explosives, the moderator, thr-chemicals 
and !iiome clcctlonlcs. The ~ ini t  has 
agreed there. I want to know whether it is 
a fact that th .. alloy plutonium is produ-
ced in India and India produces also 
electronics and also necessary h i~l~ 

and other scientific components that wIll 
be required for making atom or nuclear 
bombs. If so, on what basis has the Govern· 
ment taken the calculation made by the UN 
experts a i~  the o ti~  'J0f nuclear 
bombs as apphcable to IndIa. I want 
to know through you from the !\1inisteT 
whether the UN expert ,va" making these 
6alculations on the basis of d('livcry 
system not on ~ but severar nuclear 
bombs' and also missiks and oth('[ things. 
But my quc5tion ~  ~ i i al  fe-lalrd 
to the Indian condItIons Ir. ",h,ch I han 
raised not the question of tnissilcs, not 
the delivery sy!'tt"m but only about mak-
ing strategic and tact!cal nu l~a  ,,'capons 
in India under Indian conditIOns ",:hcTl 
all ~h  components and other thIng" 
are available in India. I wanl to know 
"hether on the basis of that the cost 
will be Ycry vcry low as conlparcd to th(' 
calculations hy UN experts. 

SHRIMATJ NANDINI SATPATHY : 
I do not know how we can only.make 
one atom· bomb or one war-head without 
any base ... 

SHRI SA!\IAR GUHA 

base? 

What is 

SHRIMATI NA,'IDINI SATPATHY: 
Base for manufacture. It cannot be a sIngle 
item as such completely out of the whole 

structure. 

SHRI SAM.ill GUHA: What is 
~t u t  ? You h~  no scientiflc idea to 
answer this qucstlOn. 

MR SPEAKER : You are a scientist. 
But ~n t try to out bid the lady please. 

SHRI NATH PAl: Please extend the 
time, Sir. 'V\'c want to ask some questIOns. 

A."l HON. MEMBER: Let her com-
plete her answer. 

SHRIMATI NANDINI SAT-
PATRY: As I have sa!d fO.r u o ~  
of defen(,e what IS reqUired IS not Indi-
vidual weapons bt1:t the ~lol  system 
involving tht" delivery ~  and the 
defence of their bases. 

SHRI SAMAR GUHA : Sir, my 
second question is whether it is a fact 
that the tactical nuclear weapon. like 
nuclear shells. nuclear sheets and nuclear 
motor are not required in a system like 
missile or delivery s)'Stem with only 
small amount of explosives. 

Have the Govcrnnlcnt made any 
calcula tion' 011 the basis of the Indian 
situation about the cost of tartic.al nuclear 
WCap'lll"? 

SHRIMATI C'iA:'<D1NI SAT-
PATHY: This is a suggestion for action. 

SHRI 1\1. L. SONDH! : Sir. I rise Oil 
a point of ordrr. This is a rclc\'ant point 
of order. The point raised by the hon. 

tl ~ Shri Guha is that from the 
Prime- Niinistt'r. an asssurance was 
givrn f'arlif'r in the Comtnittec relating 
to her DCpartllwnt. It was stated that they 
would undertake a study of finding out 
the cost of a bonlb. 111at assurance 
was gi\'("n before a Corrunittce. III your 
wisdom. do you think. Sir. that this can 
be swept away by a smile from the hono-
rablr" lady :\finistcr? These calcula-
tions must be made. I aln prepared to 
be as courteous as you want. But I rnnst 
ha\"c the information. On behalf of the 
people of India, the assuranrc given that 
the cost of a botnb will be calculated 
must be fulfilled. Let them pro"ide the 
data. ''''c can calculak it. The cost must 
be calculated. 

SHRI ATAL BIHAR! VAJPAYEE : 
It was agreed in the Consultative Com-
mi ttcc that the Cos t ,,,'ould be calculated. 
(Interruptioll). 

MR. SPEAKER: Would you please sit 
down? Don't exploit this lady. Of 
course you ("an deal with earh other very 

well. 

SHRI SAMAR GUH1\: Sir. my 
qu{'stion ha~ not been answrrcd. 

MR. SPEAKER: Shri Nath Pai. 

SHRI NATH PAl: ros,-

1511 amr ~  o ~  : ~  ~  

1J"f, ~ ~ ~ :OWlT ~ ~ 1 3Il'1 

W om 11'Vf 'llf if; >:fT>1' if ~ I 1J"f, 'Iiif-
~ i~ ~ "* ~ ~  -;;fr ~ n  of.!' ~ 
~ I 'll:I1"lim ~ ~ ~ if 1J"f, <mr 
~i  31'h: ~ if ~ <fTer ~ ? 
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MR. SPEAKER: Order. order, The 
Consultative Committee is a departmental 
Committee. We have nothing to do with 
that. 

~~ ATAL BIHARI VAJPAYEE : 
~h~  IS a very strange ruling that you are 
glvmg. 

MR. SPEAKER :  I shall look into it. 

SHRI BALRAJ MADHOK : This is 
not a departmental committee. It was 
discussed at length. This is a Committee 
of the House. 

SHRI NATH PAl: You can always 
revise your deCision. 

MR. SPEAKER 
some other time. 

I will make up 

SHRI SAMAR GUHA: You have 
not ruled on my point of order. If I have 
not asked a wrong question, you are 
there to defend the rights of Members. 

MR. SPEAKER : Let him please sit 
down. It is such a big headache. I have to 
take aspirin everyday when I come to 
the House. 

MR. SPEAKER 
my control. 

This is not under If it is a wrong an ~th  is a proce-
dure he can follow. 

SHRI ATAL BIHAR I VAJPAYEE: 
Can the Government make a contradic-
tory statement-one in the Consultative 
Committee and the other on :he floor of 
the House? 

SHRI NATH PAl fQSf-

MR. SPEAKER: I should say that 
the question hour is over. I could have 
allowed you. If I don't say this the hon. 
Member will not sit down. I am so sorry, 
I have already declared that the question 
hour is over. . 

SHRI NATH PAl: But, Sir, you 
called me to ask a question. 

:VIR. SPEAKER: Now, Short Notice 
Question No. 14. 

SHRI SAMAR GUHA : On a 
point of order, Sir you have not allowed 
~h i Nath Pai to speak. The point of order 
IS thIS. If a certain specific q ues lion is 
asked and you, in your wisdom, allowed 
that. questIOn to be answered by the 
MlJlIster, and she says that this is a 
suggestion for action, is it not that the 
Chair should give protection to the 
Members ? The hon. Minister is neither 
answering my question nor is she capable 
of answering it. 

MR. SPEAKER : Will the hon. Mem-
ber please sit down ? 

SHRI NATH PAl: Sir, ;can't I ask a 
supplementary ? 

MR. SPEAKER : The hon. Member 
will never sit down in have not declared 
that the question hour is over. Now 
that I have declared it over, he sat 
down. 

2-5 L.S.170 

SHORT NOTICE QUESTION 

Prbne MiDister's assurances Re. 
additional refiniDg capacity and 
Petro-chemical COlDple" in As_ 

SNQ 15. SHRI DHIRESHWAR 
KALITA : Will the Minister of PETRO-
LEUM AND CHEMICALS AND 
MINES AND METALS be pleased to 
state: 

(a) whether Government are aware 
that the Sangram Parishad in Assam has 
decided to launch the second phase of 
its mass movement from the 6th April, 
1970 to express its displeasure at the 
delay in implementing the Prime Mini-
ster's declaration in Parliament made on 
the 5th December, [969 relating, inter 
alia to additional refining capacity and 
setting up of Petro-chemical complex in 

Assam; 

(b) if so, the steps which have been 
taken so far for expeditious implementa-
tion of the. Prime Minister's assurances; 
and . 

(c) the progress ~  in t":is ~ a  
and approximate lIme by w":lch Imple-
mentation of her assurances IS lIkely to 
be completed ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND MINES A.l\l'D 
METALS (SHRI D. R. lL~  )  : 

(a) Yes, Sir. 

(b) and (c). A. group of .exper.ts under 
the aegis of Chamnan, n ~a  Oil Corpo-
ration, is engaged on wntmg a report 




